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GOVERNMENT GF ASSAM
ORDERS BY THE GOVERNO
DEPARTMENT OF PERSONNEL PERSO NNE

NOTIFICATION g
The 16th November 2019

No. ABP.69/2019/18.- Ing exercise of the powers confen'ed by th v_ls _ _kA.rtmle 309 of
the Constitrtion of India, the Governor of Assam is hereby pleased to aiée the foliowmg Rules
further to amend The Assam Civil Services (Conduct) Rules, 1965 heremaﬁer referred to as the
principal Rules, in the manner hereinafter appeamng, namely- = E

Short title and 1 (l) These rules may be calied the A.ssam Civil ervmes (Conduct)
commencement ~ (Amendment) Rules, 2019; :

(2) They shall come into farcf: on th date of the:r pubhcatlon in
the Official Gazeite. .~ :
Insertion of new 2 In the principal Rules, after the exxstlng rul EAA, the followmg
rule 24 B and new rules 24B and 24C shall be mserted, namely

24 C i
“Z48. Small Famlly Normx~

(I) No govemment sarvant shall hav
_ cmldren from a smgle or. multx I
.Januaxyzozl R o

Provxdcd that one or more chﬁdr’




 THEASSAM GAZETTE, EXTRAORDINARY, DECEMBER 23, 2019

2134
E)Every Govemment servant shall on his first appointment to
- any service or post and thereafter at such intervals, as may be
specified by the Government, submit a Dectaration giving the
details 6f members of his family in the form appended to these

Those "ﬁ;}eréonsth are already in Government service on the
date of commencement of these rules shall also submit 2
eclaration giving the details of members of his family in the
fonna.}émentmned hereinabove within a period of thirty days
form the date of commerncement of these rules.

 24C. Child Marriage-

* No Government. rvant shall marry in violation of The Prohibition of Child Marriage

Ak 2006 (o o 200

ok .. ; AR _.‘.-. IO
* [See rule 24B (2) and ()]
R hereby declare that the following

E I, Sht‘ /Sl . J TR PN SO PPTPRT I DAIITD
are the members of my family : o |
DETATLS OF MEMBERS OF FAMILY

‘ Sex Date of Birth Relationship

SLNo.

S yfamxlymembers as given above are correct. If any information
be untrue, I shail be liable for disciplinary action.

= . (Signature of the Government servant)

" Name in block letters

e Designation ... eeeressestbeeresraaenantvaee
- Placeof POSHIE cerrrsessarseseonserermscossenrassnresacess

- KRISHNA KUMAR DWIVEDL,
S ' 'C_omis'sioner & Secretary to the Govt. of Assam,
L S R Personnel (B) Department.
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